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1, Appollats assistant 1, Circle-IIL, Hydorabad
Commissionsr of Lncomtlax, - 2, Karimmagor
h-Bonge, Hydor.bad 3. Sangeroddy

g " 4, Warangal

2, appcllate hsusistent . 1. Cirelo-l Hydorabad
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3, appcliato Lsslstont 1, ‘Cirele-11, Hyddrébad  _
Gommiscioner of Incomctaz, 2, lizemabad.

C.ii-nge, Hydcrabad ) 3, WNirpal.

i, bppcllute assistant _l;'ﬂpCCial dircio-I, Hydbr;bAd.
Corrdssioncr of Incomotex, 2, wpoeial (irqlo_il,rﬁydorabad
Spooial Range, Byderabad - 3, Spoeial (Qircle, Hydcrabad

S . ' - &, Galary Girclo,-ﬂydcrabadL_ i
5., appollate Controllor of - ' l.'Gompany'CirdiC, Hydorabad
tEgtato Duty, Fydorobad/ - 2. Company Ward of Sccundorabad
appclinte Lsch, Commissio- © Circle Hydcrabed L
acr of Inconc-tixy Be.De 3, Corpany (irclc (01d8), Hyderabad
Range, Hydercioad - - 4, Central ¢ircle, Hydorabad =
coL 5. Gonbral irele (01d), Hydorabad :
6, M,P.P. C}rcle, Hydcrabad
7, Projoct $irclc, Hydcrabad
8, Spocial @irele.IIl, Hyderab:

000002



7..

8.

Je

-appellato dssletant

Cemmisuioner of Incomctax,

leakhuamtn . Hango,
Visakhepatnnm

pp\, l... tl.. adsiskant.

Commirrioner of Incomct&x;

mlklnﬁda Buag Lakinada

sppoellate LAesistand
Commiusionar of Inccmotax;
Vijoyowaeda Iangc, '
Vi i i O E.‘.da . ok

Jappollate aseistant”
Cowzdugieoncr of Inconctax,
Guntur Range, Gantur

ixpp(.lla.uc assigsant
Commilbolonor of-Incomota,
Anantepur a85gc, AnWLbapur

Appcllate Gssictant
Comiscioner oif Incomitax,
Nellere linnge, foliorc
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Ward or Districet or part thofoof
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This notification Shall tako offﬂct fron 4, 4,19771j
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Ixplanatory liotos The amcndmonts have becomd nccossary on account of
ro~ellocation of jurisdiction of the Lppcollafe sssistant Commi-
ssioners of Incumctex in the chiurges of andhfa Pradesh and conseguont

on ercation of Kakinada Hange, Kekingda and

{This note docs net form part of the
intendod te bu norcdly clarificatory).

Copy forwardsd toz-

¥cllore lange, Nelloro,

dotification but is

1, The Comrissioner of Incomo-tox, Anghra Fradosh,
(with 20 spare copics for omward) transmission to

¢
ELd Q-J-OCSo)

2. 4D, (R.S. & P.) (Bullotin), NowiDclhi (5 copiocs)

. The Zwgistrar of Income Tax hppellptc Tribunal, Bombay

4, &d,-VI Scction,
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KD OF DIRECT TAXES.




